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INTRODUCTION 

; 1 Udar Bhan Chairperson of the Commattee on the Welfare of Scheduled Castes 
Scheduled Tribes and Backward Classes having been authorised by the Commitiee पा 

this behalf present this report on the reservation/representation of Scheduled Castes 
Scheduled Tribes and Backward Classes पा the Industries Department Forest Depanument 
Cooperation Department Education Department Public Works (Pubhic Health) 

Denartment and Power Devartment (HPGCL HVPNL UHBVNL DHBVNL) and the 

/_’ ~action taker by the Covernment op (he recommendations as contained 10 15 Twenty 
स्वाति Report of the Commuttee on फिट Welfare of Scheduled Castes Scheduled Tribes 
and Backward Classes 

— 
r The Commiuttee examined the Admimstrative Secretanes of various Departments 

referred to ir the renort Accordingly the repartis based on the replies furmished by the 
departments/autonomous bodies explanations and clartfications received during 
aehiberations and 1urttier observations recommendauos vade 9; the Comm.ttee n this 
behalf The paragraph(s)/recommendation(s) which have not been mcluded शा this report 
have been dropped by the Comrittee after fully sati-®ying themselves A bref record of 
e p oceed ~g. of each meet.ng has been ke paratelv in the Harvana Vidhan Sabnha 
Secreiaral 

The Commuttee wish to express their thanks 10 the Aamuustrauve Secrewnes of 
Depastreents eferred to n the report and their representatives who aoneared before the 
Committee for oral examimation 1n regard to the reservation/representation of Scheduled 
Castes Scheduled Tribes and Backward Classes पा the respective Department/autonomous 

body 

The Commttee are thankful for the whole hearted and unstinted co operation 
extended by the Secretary/Deputy Secretary and his staff 

Datea Cnanaigarn पाए UDAI BHAN 
8tn niarcn 2096 CHAIRPERSON 

.“r 
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REPORT 

The Commuttee on the Welfare of Scheduied Castes Scheduled Tribes and 

Backward Classes for फिट year 2005 2006 was constituted on 5th April 2005 as a result 

of the motion passed by the Haryana Vidhan Sabha tn 15 sitting held on 21st March 

2005 authonizing the Hon ble Speater for nominating एड Members of the Committee 

and atso appoint the Chawrperson ot the said Commuttee 

Shr Uda Bban, 8 Member of the Commuttee was appointec Chatrperson of the 

Commutiee by फा८ Hon ble Speaker on 5% April 2005 

The Commuttee held 49 sittings till the date of finalization of the Report 

In the first meeting एव फीड Commuttee held on 12% April 2005 the Comimttee 

passed a Co~dc'e~cc Res0'ut1ion o~ the sad dem ०० of आए O P व पक Powe- Munsiter 

Haryana and और Surinder Singh Agnculture Minister Haryana The second meeting of 

the Commuttee held एप 19 h April 2005 was addressed oy the Deputy Sec-etary who 

eaplamed पीट scope and funvudiis of e Commutics आा एटा  Thic Charperson dianacd 

the Hon ble Speaker for nominating him as फिट Chairperson of the Commuttee and also 

455UTeQ N4l सा पाट COOPEraton Ol घाट ouler Miempers पा WOrK f0T LIproving tne 1ot ot 

down trodden sections of the society will be undertaken 

The Commuttee 1 its meeting held on 3rd May 2005 se'ected the rollowmg 

Departments for examination auring tne year 2005 2006 Tne Commuttee therefore 

decided that the Government 1n the concerned Departments may be asked to send 

statement sPowing the representation/reservat.on of Scheduled Castes Scheduled Tribes 

and Backward Classes for the last three years as it stood on 31st March 2005 — 

(1) Cooperation Department 

(1) Education Department 

(m1) Public Works (Public Health) Department, 
R — 

(xv) Power Department (HPGCL FVPNL UHBVNL, DHBVNL) 

INDUSTRIZES DEPARTMENT 

Tre दया tiee oos™tu o ‘o~ एच yema 2004-2005 agaa »¢ o8 सती o1 जे Gustiica 

Department for examination 25 this Department was bemg selected by the Commuitee 

since 1998 1999 The Haryana Viahan Sabha Secretaniat sent a letter on 25th May 2004 

for suoplying the statement showing the reservation/representations of Scheduled Castes 

Scheduled Tribes and Backward Classes 1n the Industries Department from 2001 0210 

2003 04 as 1t stood 0० 31st March 2004 The Department inswad of supplying फिट 

mformation within a fortmight as asked for supplied required information 1n the month
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of September 2004 The Commuttee however could not scrutinize the material because 

of paucity of ime 

The Commuttee observed that the Government in the Industrzes Department 

has not taken any interest पा informing the Comnuttee about the action taken by the 

Government aganst the errmg officers/officials, who did not mtiate aciton पा suppiyng 

the information to the Commuttee as observed by the Comnuttee पा 1ts 28th report for 

the year 2003 04 Not only this, even the Chuef Secretary to Government, Haryana 

also did not held any enquiry and intimated the outccme of the same to the Commuttee 

3§ recommended during the year 2003 2004 Hence, the Commuttee decided that the 

Cluef Secretary to Government, Haryana, may be requested for holdmg enquiry and 

intunating the outcome of the same within 8 period of six months 

FOREST DEPARTMENT 

The Commuttee consttuted for the year 2004 05 selected the Forest Department 

for exammation of reservation/representation of Scheduled Castes Scheduled Tribes 

and Backward Classes m the said Department and asked the Government for supplying 

the statement as 1t stood on 31st March 2004 for the year 2001 0210 2003 04 vide letter 

dated 25th May 2004 The Government supplied information 1 the month of September 

2004 which was scrutinized by the Comumittee 1n दंड various meetings The Commattee 

however could not orally examine the representatives of the Government m view of 

shortage of time at 1ts disposal The Commuttee observed that no report has béen sent 

by the Chief Secretary to Government, Haryana, about the constitution of the 

Commuttee or the outcome of फिट enquiry held by the said Committee against the 

officers/officinls who drd not respond to the recommendations of the Commuttee as 

observed by the Commuttee पा its 28th report. The Committee, therefore, recommend 

that a copy of thus report (00 may 0९ sent to the Chief Secretary to Government, 

Haryana, requesting him for intimating the action taken m फिट matter 

COOPERATION DEPARTMENT 

The Financial Commussioner & Principal Secretary to Government, Haryana 

Cooperation Department was asked by the Haryana Vidhan Sabha Secretanat vide letter 

dated 5th May 2005 for supplying a statement showing the reservation/representation 

of Scheduled Castes Scheduled Tribes and Backward Classes पा the Cooperation 

Department for the year 2002 2003 2003 2004 2004-2005 as 1t stood on 31st March 

2005 within a fortmght पा फिट prescribed proforma The reminders were issued to the 

Government for supplymg the required mformation. The Commttee is constramed 

to pomnt out that the Government did not supply the required information हो फिट 

framng of this Report which was asked to be supplied within 8 fortmght. 

The Commuttee took a serious view of the inordinate delay for supplying the 

required information which was asked for within a fortnight and decided that action 

may 0९ taken agmnst the officer/officials who have not supphed फिर mformation 

under mtimation to the Committee 

™
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EDUCATION DEPARTMENT 

The Hary::maI Vidhan Sabha Secretariat vide letter dated the Sth May 2005 

asked the Fmnancial' Commissioner & Principal Secretary (0 Government Haryana 

Education Department for supplying a statement showing the reservafion/representation 

of Scheduled Castes Scheduled Tribes and Backward Classes in Education Department 

for the year 2002 2003 2003 2004 2004 2005 as stood on 31st March 2005 within 8 

fortnight पा the prescribed proforma The Government supplied the required mformation 

vide letter dated 29th August, 2005 only 1n respect एव Higher Education The information 

प्रा respect of Secondary and Primary Education was not supphed till the finalization of 

thus report फीट Commuttee scrutimzed the information प्रा respect of Higher Education as 

received from the Government but could not orally examine the representative of the 
Government because of paucity of time at its disposal 

The Commuttee was sorry to note that the Government have not taken any 

care था supplying the mnformation दा the framing of this report. The Committee, 

therefore, recommend that the Chuef Secretary must issue instructions to all the 

departments that they should comply with the directions of the Commuttee प्रा future 

and also recommend that Chief Secretary may const:tute a Comnuttee for getting an 

enquury conducted प्रा the matter so that the erring officers/officials could be taken to 

task as per the provisions of relevant rules The Commuttee further recommend that 

outcome of the enquiry may be mtimated to the Commuttee within three months 

PUBLIC WORKS (PUBLIC HEALTH) DEPARTMENT 

The Haryana Vidnan Sabba Secretarat viae letter dated tne 5tn May 2005 

asked the Commussioner & Secretary to Government Haryana Public Works (Public 

Health) Department for supplying a statement showing the reservation/representation 

of Scheduled Castes Scheduled Tnibes and Backward Classes in Public Works (Public 

Health) Department for the year 2002 2003 2003 2004 2004 2005 as stood on 31st 

March 2005 within a fortnight 1n the prescribed proforma {The Government supplied 

the required 1nformation vide letter dated 28th September 2005 The Commuttee 

scrutintzed the matenal but could not orally examne the representative of the Government 
because of shortage of ume at 1ts disposal 

POWER DEPARTMENT 

The Haryana Vidhan Sabha Secretaniat vide letter dated the Sth May 2005 

asked the Financial Commissioner & Principal Secretary to Government, Haryana, Power 

Department for supplying a statement showing the reservation/representation of 

Scheduled Castes Scheduled Tribes and Backward Classes पा Power Department for the 

year 2002 2003 2003 2004 2004 2005 as stood on 31st March 2005 wathin a fortmght, 

पा the prescnbed proforma The Government supplied the required information 1 two 
parts which was received पा this Secretanat on 6th Septemeber 2005 and 7th December 

/\
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2005 The Commuzttee could only scrutinize the information concerning Uttar Haryana 

Byl Vitran Nigam but could not orally examine the representative of the Government 

because of paut कु 0Fw™ea ८ d 5pJad’ 

Since धार Government did not supply the desired information within the 

stipulaed time, घाट Commiitec took 1t very seriousiy and पा thus case {00 recommed 

wnat the Cmief Secrerary may get an enquiry conducted by consntuting a Commuttee to 

fnd out the off ce-s/officials "पाए have failed to comply with the directiors of the 

Commuttee for sending the required information within फिट stipulated घाट The 

Cominutee furilier recommend inat the action takein in the matrer may pe mtunatea 

to the Comnuttee wthin three months, 

™
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IMPLEMENTATION OF RECOMMENDATIONS/ 

OBSERVATIONS AS CONTAINED 
IN THE 28TH REPORT 

The Commuttee scrutimzed the replies submtted by the Government and the 

action taken on the recommendations/observations of the Commuttee as contamed 1n 1ts 

11th 13th वी 15th 16th 17th 23rd and 25th reports The Commuittee noticed that in 

cases where replies were not received from the Government and nformation was not 

expedited by the Government, the Government was reminded by फिट Haryana Vidhan 

Sabha Secretariat The Commuttee also orally examined the representatives of the 

Govermnment/concerned department/autonomous bodies for not expedtting the required 

information with regard to फिट action taken on the recommendations of the Commuttee 

The recommendations/observations which are still outstanding are shown on 

the following pages alongwith further observations of the Commuttee for implementaion 

hy
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Procedure for deahng with implementation of the recommendations/observations 

of the Comnuftee on the Welfare of Scheduled Castes, Scheduled Tribes and Backward 

Classes 

@) 

®) 

©) 

(@ 

© 

® 

(8) 

एप 

After a Report 15 presented to the Haryana Vidhan Sabha, copies thereof will 

be forwarded by the Secretary Haryana Vidhan Sabha directly to फिट 

Admumistrative Secretartes concerned with the subject matter of the Report, 

The Admunistrative Secretanies concerned with the subject matter of the Report 

will consider the recommendation of the Commuttee on the Welfare of 

Scheduled Castes Scheduled Tribes and Backward Classes a copy of the 

letter bemg endorsed to the Head of Department concemned sumultaneously 

General recommendation will be dealt within the Weifare of Scheduled Castes 

and Backward Classes Department; 

The Heads of Department concerned shall furmish their comments on the 

recommendations of the Commnttee on the Welfare of Scheduled Castes 

Scheduled Trives and Backward Classes of the admimstrative Sectetary 

concerned on receipt of फिट Report of फिट Commuttee 

The Admimistrative Department concerned will then take immediate steps for 

the implementation of the recommendations of the Commuttee concerning 1t. 

It wul 1axe the case to घाट Mmuster Inchatge of the Departmen. of the Coungcil 

of Mimsters as the case may be 

The case m which the Admmistrative Department does not agree with the 

recommendations of the Comnnttee wall be forwarded to the Secretary Haryana 

Vidhan Sabha with detailed reasons for comments Then Secretary Haryana 

Vidhan Sabha will forward these comments to the Department of Welfare of 

Scheduled Castes and Backward Classes (0 examine such case and offer their 

comments 

The Admimistrative Department wall पिला take immediate steps for arnving 2t 

a decision 1 such cases to the Mimster Incharge of the Department or to the 

Council of Mimsters 1f necessary, for mcorporating पा the Memorandum for 

the Council, the view of the Department of Welfare of Scheduled Castes and 

Backward Classes 

After a decision has been taken at the appropnate level the same will be 

comnrmicated to the Secretary Harvana Vidhan Sabha by the Admmstrative 

Department with a copy to the Commussioner and Secretary to Govt. Haryana, 

Welfare of Scheduled Castes and Backward Classes Department 

Cases mvolving disciplmary action and financial and other wregulantics 

should be placed before the Minster concerned or the Council of Mimsters 

as the case may be even though the recommendation of the Commuttee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 15 

proposed to be accepted. The cases nvolving financral tregulanties wall 

invariably be decided m consultation with the Finance Department.



% । 
(i  The Secretary Haryana Vidhan Sabha wall prepare statement showmg the 

action taken on the Report of the Comrmittee and place 1t before the Commuttee 
Further comments of the Commuttee 1f any will be commumcated to the 
Adnumnstrative Secretanes to the Government of Haryana जि necessaryaction, ™~ 

The Vidhan Sabha Secretarzat will mamtain a list of outstandmg recommendations 
of Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 
and peniodically remund फिट Department concerned. A half yearly report ending on 30th 
June and 31st December will be furnished by the 15th July and 15th January to the Director, 
Welfare of Scheduled Castes and Backward Classes Department by the Head of 
Departments/Admmistrative Secretaries about the implementation एव the recommendation 
of the Commttee Every effort should be made by the Admumstrative Secretanies/Head of 
Department to expedite the action on the recommendations/observations of the Commuttee 
and this work should be treated as a general rule on Top Pnonity 08515 

40759—SCST &BC—HGP Chd -
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